ﬂS Vasudevan Gopu

Company Secretary
Insolvency Professional
Registered Valuer
Sacial Auditor

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 201 7)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MODERN SCIENTIFIC PRIVATE LIMITED

1. | NAME OF THE CORPORATE PERSON

Modern Scientific Private Limited

NUMBER AND REGISTRATION NUMBER OF THE
LIQUIDATOR

2.
DATE OF INCORPORATION OF CORPORATE 30 October 2024
PERSON
3. | AUTHORITY UNDER WHICH CORPORATE ; . .
Registrar of Companies, Coimbatore
PERSON IS INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY NUMBER OF CORPORATE U46691TZ2024PTC032849
PERSON
5. | ADDRESS OF THE REGISTERED OFFICE AND No. B-404, Raheja Enclave, 236, Race Course
PRINCIPAL OFFICE (IF ANY) OF CORPORATE Road, Coimbatore Racecourse, Coimbatore,
PERSON Coimbatore South, Tamil Nadu, India, 641018.
6. | LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON IR FRbiuary 2025
7. | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE Name: Vasudevan Gopu

Address: G.V. enclave, 18/30, Ramani Street, K.K.
Pudur, Saibaba Colony (4" right opp. Road to

Saibaba Colony Hotel Annapoorna Road),
Coimbatore — 641038, Tamil Nadu, India.

Email: vasudevangopu.ip@gmail.com,
vasudevanacs@gmail.com

Telephone No. 0422-4347063

Registration No. IBBI/IPA-002/1P-N00291/2017-
18/10849

14 March 2026

8. | LAST DATE FOR SUBMISSION OF CLAIMS

Notice is hereby given that Modern Scientific Private Limited has commenced voluntary liquidation on 12 February
2026.

The stakeholders Modern Scientific Private Limited are hereby called upon to submit a proof of their claims, on or
before 14 March 2026 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may

submit the proof of claims in person, by post or by electronic means.
N
g K_w.( ‘ ‘
z-. an Gopu

Submission of false or misleading proofs of claim shall attract penalties.

Date: 13-02-2026
Place: Coimbatore

Liquidator of Moderry Scientific Private Limited
Registration No: IBBI/IPA-002/1 -N00291/2017-18/10849
AFA No: AA2/10849/02/300627/204281 valid till 30.06.2027

‘G.V. Enclave' 18/30, Ramani _Street, K.K. Pudur, Saibaba Colony (Opp. Road to Saibaba Colony Hotel Annapoorna Road - 4th Right),
. Coimbatore - 641 038. Email : vasudevanacs@gmail.com Cell : 99449 37063
Insolvency Professional Reg. No. IBB/IPA-002/IP-N0OD291/2017-18/10849 Registered Valuer IBBI Reg. No. IBBI/RV/05/2018/10287 GST No. : 33ADDPV1607J2ZL
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SATURDAY, FEBRUARY 14,2026

=.E. RAILWAY

CANCELLATION OF TENDER

Due to technical reasons, e-
Tender Notice No.: e-70-
DYCEEKGPW-P20W-25-26,
Date 12.02.2026 published
earlier by Dy. Chief Electrical

Asset Reconstruction Company (India) Ltd. (Arcil)

Acting in its cepacity as Trustes of warious Arcil Trusts
Arcil office: The Rubyy, 10th floor, 29, Senapat: Bapat Marg. Dadar {Wes1) Mumbei-400 023
Wabsite: https:fauction.arcil.ca.in; CIN-U45999MHZ002PLE134884

| “" AMMAPETTAI SELECTION GRADE TOWN PANCHAYAT

Rrcil

Premier ARC

Thanjavur District

TENDER NOTICE (TWO COVER SYSTEM)
NSMT 2025-2026

PUBLIC NOTICE FOR SALE THROUGH ONLINE E-AUCTION IN EXERCISE OF THE POWERS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS

AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) READ WITH RULES 6,8 &9 OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Motica is harebry given to the public in genaral and to tha Borrawer (] | Guaranfor (=] / Mortgagor-(s), in particuedar, that the bebow describad mmovable property/ies martgagadcharged to tha Asset
reconsiruction Company (Indsa) Limited, actng in it cagacity as Trostes of various Arcdl Trusts (“ARCIL") (pursuant to the assignment of financial asset vide rapsstered Assgnmant Agresmants], will be
sodd on “As 15 where k57, s is whatis®, “Whatewer thero is™ and “Without recoussa basis” by way of online a-auction, for recovery of sutstanding dues of together with ferther interest, charges and costs

Rs.No. 39/2026/A1 Date: 11.02.2026

Providing Paver Block Road @ Nadan Street, Mudukku Street, Railady
Road Street to Vaikkal Karai Street, Railady Road Kokkeri Street, Joshiyar

ete., 85 detailed below in terms of the provisions of the Securitization and Reconstruction of Financial Assets and Enforcement of Secority Interest Act, 2002 {"Act”) read with Rules &, B and 9 of the , Kudiyiruppu.
Secirity Interest (Enforcsment) Rules, 2002 {“Rules') En $1nee rH f‘;:-"'-"]'- Sﬂu:.:' EE 3:3 rn Estimate Rs. EMD Amount Last Date and Time
Mame of the Borrower | Qutstanding amountes | Possession Eamnest Date & allway, aragpur Worksnop,
Co-BorrowerjsfGuarantarfs| oo, [ WSt persapaSiNote | typeand | oyt | TYPeC!Praparty Money Reserve Time o ¥ 9 153.00 Lakhs Rs. 153,000/- 25.02.2025 at 4.00 p.m.
g Bans are g Inspection and Area ; Price S stands cancelled. (Pr-1184iC)
il it o S, b Depost D) Pl For further details information “http://tntenders.gov.in”
Borrower: SNAGEODQ223%) ARCIL-Retail | Rs, TMGEEYSS- a5 on 28-06 | Physical Will he Residential Propertyand | Rs. 1.05000/- | Rs. 10,50,000/- |On 01-04-2024
MANIKANDAN VM Manappuram Laan 2022 + further Interest an arranged on | @dmeasuring at 3cents | (RupeesOne | (Rupees Ten Lakh | ¢t 4:00 PM K. Kuhan, Executive Officer / Tender Inviting Authority
Co-Borrower: i Hame Finance | Portfolio- | thereon + Legal Expenses. 13.05.9073|  reguest Lakhs Five | Fifty Th[ﬂm"ﬂ DIPR /1067 / Tender / 2026 Ammapettai Town Panchayat, Thanjavur District
VIDHYA. Limited {MHFL) |087-A-TRUST Thaissnd Onty) onily) This is for motic of the genarsd pubikc that & pelitical

Description of the Secured Assat being sectioned: Property owned by MAKIEAROAH VM-

{1 that péace and parcal of the proparty b=aring admaasuring 3 cants of Land and Apputenances there onsitavtad at Arudesam [Munchira) viillege in old Sursay Mo, 834, Re Sureay no. 37450141,
Vilawancoda Taluk, Kanyakuman District- Boundaries; East: Property balongs to Vasanthan West: Propariy Belongs to Mano Gas Agancy Narth; Property belonged to Berdit, common pathway  South:
Property belangs toVasant han

paty |s proposed 1o be regleicred by ihe nume of
TAMILAGA NEEDFI KATCH The office of ihe

party is bocated at Nu. %21, Manalmedu, Bus Stop

)] AMMAPETTAI SELECTION GRADE TOWN PANCHAYAT

Thanjavur District

Talwk, Karur, Tumiinadw-6¥90081. This Faty has
Pentfing Litigations known to ARCIL | Nil Encimbrances/Dues known to ARCIL Nil m m:*- Flection Lomm i of TENDER NOTICE (TWO COVER SYSTEM)
Larst Date for submission of Bid Same day 2 kours before Auction Bid Increment amaunt: As mentione in the BID dociment under Soction J9A ,rh';m:“ af I':ﬂ': NSMT 2025-2026

At 199] . Neanew/sddevas of The offive bearers of 1he
Party are s Pollows -
Fresbident:: B Jegan, 50-Ramasary, Reskbos of-
B, Marsvagmiayem, Moyysl Post, Kamr-619117
General Recrotary:- N Dlaskaran, S0-Matrvsn,
Residest af- 1/, Vadakis Theru, Pethampoar,

ARCIL-Retail Loan Portfolio-087-A-TRUST [ Payable at Par
RTGS details ARCIL-Fetadl Loan Portfalia-087-A-TRUST, Trust Account No: 5TE0000M 224262, HOFC Bank Limited, Branch: Kamla Mill, Mumbal, IFSC Cade: HOFCOO00532
Mame of Contact person & number | James Nayagam 07 B45141091/(bhnagercoll Bmanappuramhamelincom)

Termes and Canditsors: The Auctan Sale = besp conducted through 8-sucton through the website httpsfaection.arcl.oo.n amd &= ger the Terms and Conditions of the Bkl Documant, and &= per the
pracesdisrg setaut tharein,

Demand Oraft to be mads in name of =

Rs.No. 39/2026/A1 Date: 11.02.2026

Providing Paver Block Road at Puthur 2nd Cross Street, Puthur 1st Cross Street,
Puthur Nadu Street, Kurichakollai lane, Kasipalayam Colony 1st Cross Street,
Kasipalayam Colony 2nd Cross Street in Ammapettai Town Panchayat.

LELTE AR
1. The Auction Saleis baing condweted thraugh a-awction thaugh the vwabsita bt psciiauctionarcil.cauan ard a5 par tha Terms and Canditicns of tha Bid Document, and as par the proceduns et awl tharen, Treasmrer:- Ravi Kmmar, 5/0-Subramankan, ; .
2, The Authorssad Officer (“&07)/ ARCIL shail not hie held responsiile for intemet connectivity, network prabbams, system crash down, power failureete, Resident of- 373, Salsithoriam, Thennilai, Estimate Rs. ] EMD Amount Last Date and Time
3. Atanystage of tha auction, the AD may eccept frejact/madity/cancel the bid 'offer or post-pone the Auction withaut assigning anmy reasan thareol and without any prioe notice. Themnba Sauth, Thennalui-£ 35206, = 58.00 Lakhs Rs. 58,000/- 25.02.2025 at 4.00 p.m.
4, The successful purchases/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp duty, registration fees, etc. that is required to b paid in orey | | ¥ S8y Gne kas sny chisction io the mgstration

TAMILAGA HI:H}H:I KATCHI they may sead
their chijsction with ressons thereod, io the Sacretary
(Political Pety). Election Commussion of lodm,
Mirvanches Sadan, Ashols Road MNew Delo-1 10001
witsin 30deys af the poblication of the sotice.

For further details information “http://tntenders.gov.in”

K. Kuhan, Executive Officer / Tender Inviting Authority
Ammapettai Town Panchayat, Thanjavur District

toget the secured as=al conveyad{delivenad in his/hefits levowr as par the applcablelaws.

&, The intending bidders should make their o independant enguiries! due diligence regarding encumbrances; title of secured asset and claims/righiz/dues atfecting the secured assats, including
statulony tues, alc., priof o submitting their bid. The suctsn advartisensait doas not constitute and will not sorstitia any commitment or any represantation of ARCIL. The Authanized Otticer ol
ARCIL shall not ba respongiblbe in any way for any thind-party claimsight s /dues.

&, The particulars specified in the auction notice published in tha newspaper have baen stated to the best of the information of the undarsigned; hewesver undersignad shall mot be responsile [ lizbls for
amy errar, misstatament oramission,

7. TheBormowes) Gudraniors| Mortgapors, wivo ane liable for the Said oulstandng dues, shall treat thes Sale Notaco as a notics under Rules B and 9 of the Sacarity Interest (Enfercament) Rules, shout the
halding of the abave mantionad avction sala,

8. Intheevent, thesuction scheduded hereinaboe fails forany reason whatsoeser, ARGIL has the right tosetltha sacuned et by any oiher methods under the provesions of Rule 845} of the Rulesand the Act,

Place: Kanyakumari | Date: 14-02-2024 5d/- Authorized Dificer, Asset Reconstruction Campany (Indiz) Lbd.

DIPR /1067 / Tender / 2026

FmBEGnBIHY GCxiaybhmed GLmyTL A
@' FHmOBOGaIed 1oTar’ L 1b
| ps.eTann135/2026 eluEsILeTen yflefiy 56T 11.02.2026
smaeEst Bsriyr Cubum @ o (KNMT 2025-2026) @@ 2-mp wpemm)
SHmOmeGeosdl Lmau’ L, HnsGnhGy Csiel e Guenrm dulld smeoest psiiyn GCubuT @GS S
(KNMT 2025-2026) 2025-206607 &Ly usmflem GomGasmeirsm @Duﬁ,glhuﬁhﬂﬂaam aurGaumaL(hlsTmenr.

1. @uug,g,uumﬂﬂ Lr,q_merrﬁ)ﬁ]&mﬁirr www.tntenders.gov.in 6T6OT  @)\emeTaTiLS T @easurﬂuﬂsﬁ]@g,gj @ovsisioms
ACCEL LIMITED o Q Q e of) o Q
| L3000TTN1S8BELE 0021 udelnsad Qaig GseraTeu. Lng,um @IJLI]'_F,Q’)IJL]GTT 6T @SS YW LT EmD - GlumeurLd.
CIN : L3000 , I 2. suuhsiysTaflser QarLiumsr CED LHmILD HreT :
Regd office : SF1 Complex, (IF Floor, 178, Vallevar Kottam High Road, Nungambakkam, Chennad 600 034 = o) elUBsisTaN euy (e gl Lih 20.02.2026 piusd 1.00 wewh
Phone: 0d4-2B222262, Emall, companysecretary@accekndia.com | Websile: htips.fwww.aocel-india com ACCEL o) euuBsLIsTaN Soriseh 26.02.2026 wreme 3.00 wewfl euemiy
Extract of Unaudited Standalane and Consolidated Financal Resifls for the Cuarter and Nine months ended 3151 Decermber, 2025 IFS. in Lakhs) @) uubsiysTefl Sndgen 26.02.2026 wremey 3.30 Loewfl
3. UUBSLILET LMOU@GILD  HT6TeaT| 6605 () GOTLOT S &1Ll 63T (h
guuEsOLeTefl GuDOUGL BremsTn SnNssEnG abwon Sarrs gpeflssiuger JsHE JOSS
Standabone Consolidated Gousmen Emafled 9(Cs Gg,ng;g‘;]m) gﬁgy @LsHe euuBsILeTaf&S6T G () g‘,]g]aaa;uu@m
4, guuisiystefluilsor Ly eUUEsD ey srablply GMss eilty womid @uug,g;uumsrﬂ @r&a
Proced Corresponding | Year to date | Year io date — Carresponding | Year to date | Year to date Qe g osmaflllL  eflurfusemer Gumuy Glmemrugst  aeauflums  hitps:/itntenders.gov.in-e  gyilks
Three Months Thia E“M |:I|I:I|‘DM Three Months | fgures far the fiar s Pravious Three Manths Thia E'EM E'Igﬁ_ﬁ Three Months | figures for the)  tor the Previous GlesmeiTermaoma. Qewd sygieiei
Ended on e o |in fhe previoos | cument presious | year ended Ended on : * [inthe previous | current period|  previous | year ended 05.10.081.6Y1078/eliLk &L ILI6T6M/2026 A—— . . -
2 Particulars Endad on year period ended | year ended Ended an year ended year ended B.8/1078/gUbsL HmosenEGy Cuemrmld, $monoGaed wrailL b
W, 31.12.2025 ( 30.09.2025 | 31.12.2024 | 31.12.2025 [N .12.2[!24{ J1.03.2025( 31.12.2025 | 30.09.2025| 31.12.2024 | 31.12.2025 { 31.12.2024 | 31.03.2025 ALANGANALLUR TOWN PANCHAYAT - MADURAI DISTRICT
(Unaudited) (Unaudited) (Audited) {Unaudited) (Unaudited) (Audited) NAGARPURA SALAI MEMPATTU THITTAM 2025-2026
ROC . NO. 23/2026 TENDER NOTICE Date. 11.02.2026
! Total Income Irom operations 4,014,240 "1-325-'}:] 3,808.44 14.200.890 [ 11,655.06 16,264,348 404778 d.364.67 384722 14.288.23 11-5'!312-?‘1 15,3|J-'-'|_53 ﬁelaying of BT Road at Ward No 1 Kuravankulam Street 1 and Kuravankulam Street 2, Ward No 11 Gate Kadai
Met Profit for the |]-Efi|:|I:| 1 Street 4, Gate Kadai Street Cross Street 4, Ward No 14 V.llavankulam South Street, Ward No 3 Perumal patti Street 1,
; : e , " JWard No 2 AD Colony Street 1, Ward No 4 North Street 3, North Street Cross Street 2,3 Ward No 3 Muniyandipuram
2 | (before tax exceptional and! 103.29 44.61 49,39 309 88 266 50 497 56 78.32 41.09 4152 277 .88 20018 36383 street 1,2 and Ward No 8 Thanichiyam Road Cross Street 1 in Alanganallur Town Panchayat
o Extraurd:nar'_.' item) The bid documents can be downloaded from the website https://tntenders.gov.in at free of cost.
Mit Profit for the period before tax Important dates
r 3 " H 3 : - s . . . 18.02.2026 @ 11.00am in the O/o Executive
3 (after share of pru:_-f'.t of HSE-':':IC:&tE' & 103,26 4461 49,39 00 88 966,50 497 56 80,49 19.06 97,34 276.93 2569 1 416.06 1. | Date time and venue for the pre-bid Meeting Officer, Alanganallur Town Panchayat
URAENES 12 RCEpNION) ROG/OE 2. |Last date and time for downloading bid d t 25.02.2026, 3.00
extraordinary flem) ___|Last date and time for downloading bid documents . .02. .3.00 pm
Last date and time for submission of bid document through online
Wt Profit for the IJEriI:IIj hefore L j %L;?;n;s:cilotri]me of opening of the Technical bid z:gzzzz: :tp::c;;(:::m
4 I:Eﬁf'.'r EHEEI]:IG”‘EI and/or 7.7 4461 49.39 21436 266.58 497.56 ';1 5-{'3] 33.96 37.34 179.71 253.61 416.96 4) In the event of specified date for submission of bids is declared a holiday bids will be received and opened on the next
extraordinary rem and after share working day the same time and venue
of prodit of Associale) 5) Other details can be seen in the bid document. _ _
Executive Officer,
Net Profit for the period after tax A'anga”a')'(l?f%‘\'lv.?‘ F.‘alf(‘?s*:ayat
5 | (after exceptional andior 764 B9.55 41.05 218.57 203,54 264.35 {15.11) 7890 29,00 163.92 16086 183.75 DIPR/ 1093 /TENDER/2026 Madurai District
axtraordinary tem)
Total Comprehensive Income for the PUBLIC NOTICE ri"-F GOVERNMENT OF TAMIL NADU
year [Comprising proft / (loss) for - - . —_— { ALANGANALLUR TOWN PANCHAYAT - MADURAI DISTRICT
comprehensive incomea (afer tax) KLM Axiva Finvest Ltd, Chennai Padi branch which
s is presently located at First Floor of the PGN| | ROC . NO.22/2026 TENDER NOTICE Date. 11.02.2026
, | @i up Equity Share Lapita 1,151.45 1,151.45 | 1,151.45 1,151.45 | 1,151.45 1,151.45 1,151.45 | 1,151.45 1,161.45 1,151.45 | 1,151.45 1,151.45 Shopping Complex, Chennai-Tirupathi Highway, 1) | Construction of Bridge at Kuravankulam-Perumalpatt to Othaveedu connecting Bridge
iFace Value Rs. 2/~ pach) Padi, Chennai, 600050 will be shifted/merged with Ward No-3 in Alanganallur Town Panchayat
' ' ) The bid documents can be downloaded from the website https://tntenders.gov.in at free
. E;qmlng_g per Share (Face Value of " " our Kolathur Branch at First Floor, M Anandam 2) of cost. |
Notes: Kolathur, Chennai, 600099 with effect from 14th May 1 Date time and venue for the pre-bid 18.02.2026 @ 11.00am in the O/o Executive
1. The above Standalone and Consolidated unaudited results as reviewed by the Audit Committee were approved and taken on record by the Board at its meeting held on 12th February, 2026. 2025. rai?t'd”agte o S ST Officer, Alanganallur Town Panchayat |
2. Pursuam 1o the notification of the four Labour Codes by the Government of India on November 21, 2025, the Government has consolidated multipde exksting labour legislations into a unified framework, collectively For KLM Axiva Finvest Ltd., 2 | documents 25.02.2026, 3.00 pm |
referred to-as the “New Labour Codes”. The Company has recognised an incremental financial impact of $95.51 lakhs towards past service cost in respect of gratuity and compensated absences for the period ended Branch Manager, Chennai Padi Branch 3 |Last date and time for submission o Tbid | 5 05 205640 to 3.00pm
December 31, 2025. The increase in liabéity arisas primarily due to the change in the definition of "wages” under the New Labour Codes. Considering that this impact is material, regulatory-driven and non-recurmng 2 i document through online submission
in nature, i is classified under exceptional fems in the financial resulis, The Company continues 1 monitor the finalisation of the Central and State Bules and any further clarfications issued by the Govermment in 4 2"“‘; ‘?”dl ‘t')r_r(‘f of opening of the 25.02.2026 at 3.30 pm |
relation 1o the New Labour Codes, Approgriate accounting impact, If any, will be recognised based on such developments as and when they become effective echnical b -
: Pl ; ; i ; 4) In the event of specified date for submission of bids is declared a holiday bids will be
3. The company filed a merger application with Hon'ble NCLT on 24th March 2025 after obtaining an in-principle NOG from BSE and the matter is pending before the Hon'ble NCLT. The matter has been posted for next received and opened on the next working day the same time and venue
|'|E:E|I'If!';| on 25th FE:IJI'E.S&IY 2026, ! . : : e-Tender Notice No.: DYCEGSUWAT 5) Other details can be seen in the bid document.
4. The associale company namely Secureinteli Technologies Private Limited has mage buy back of share as approved by Board of Direclor on 3151 May 2025 and the transaction was completed on 2nd Juna 2025 ENGG2026006, Dated : 29.01.2026 Executive Officer,
onsequent o the buy back the sharehalding of the company in the associate has increased from 26% to 30.97 % effective 2nd June'2025. M o d L CONSTRUCTION OF ) } ) Alanganallur Town Panchayat,
&, Thia figures for the corresponding previous periods have been ragrouped! reclassified wherever necessary to confirm the figures presented in the current period. ROAD OVER BRIDGE NO. 469 IN LIEU DIPR /1094 /Tender /2026 Madurai District.
; OF CLOSING OF MAMNED LEVEL
CROSSING AT KM. BZ9/15-17
. BETWEEN VIZIANAGARAM- FORM A
Al R e PUBLIC ANNOUNCEMENT
Plara: Channal VISHNU SIVANANDAN GIRDER, 1X30.0 CWG + 1X15.0M CG + (Regulation 14 of the 'Inso.lvency and Bankrup'Fcy Board of India (Voluntary
Drate: 12.02.2026 COMPANY SECRETARY AND COMPLIANCE OFFICER 3X30.0M PSC GIRDER WITH RE WALLS Liquidation Process) Regulations, 2017)

ONEAST COAST RAILWAY. FOR THE ATTENTION OF THE STAKEHOLDERS OF

| Approx. Cost of the Wark |

? 51,83,90,511.04, EMD : 7 27.42,0001- MODERN SCIENTIFIC PRIVATE LIMITED

Completion Period of the Work : 24| |1 1 [ NAME OF THE CORPORATE PERSON MODERN SCIENTIFIC PRIVATE LIMITED

OMKARA ASSETS RECONSTRUCTION PVT. LTD. Compietion Period o LAl L AL T

CIN: U67100TZ2014PTC020363 : .
CORPORATE PERSON

hrs. of 06.03. 2026,
Mo manual offers sant by Post { Courier | 3 | AUTHORITY UNDER WHICH CORPORATE
Fax or in person shall be accepled against PERSON IS INCORPORATED / REGISTERED

sipch e-tenders evan if these are submilted

At 1500

& OMKARA

ASSETS RECONSTRUCTION PVT LTD.

Corporate Office: Kohinoor Square, 47th Floor, N.C. Kelkar Marg R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028
Registered Office address: No. 9, M.P Nagar, 1st Street, Kongu nagar Extension, Tirupur - 641607
Email: karthi.govindasamy@omkaraarc.com,

Registrar of Companies, Coimbatore

Authorised Officer :Mobile No.: +91-93446 84194 /98840 62068 / 99623 33307 B e e e 4 | CORPORATE IDENTITY NUMBER OF U46691T22024PTC032849
All such manual offers shall be considered CORPORATE PERSON
Appendix - IV-A roviso to rule riw 9(1 invall a ar
[App 1 [See proviso to rule 8 (6) riw 9(1) inwalid and shall be rejected summaly | ™5™V annRecs OF THE REGISTERED OFFICE | No. B-404, Reheja Encive, 236, Race Course Road,

Ll any consideralion,
PUBLIC NOTICE FOR E-AUCTION SALE OF IMMOVABLE PROPERTIES Eomalats’ ifmation incioding. astender

AND PRINCIPAL QFFICE (IF ANY) OF Coimbatore Racecourse, Goimbatore, Coimbatore South,

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act”) read with proviso to Rule 8 (6) riw 9(1) of the documents of the above e-tender s CORPORATE PERSON Tamil Nadu, India, 641018.
Security Interest (Enforcement) Rules, 2002. dailable in webeile  www.ireps.gov.in
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) & Mortgagor(s) that the below described immovable property (ies) mortgaged/ charged to the Secured Creditor, possession of which has been Mote : The prospective tenderers ara b Egg&%ﬁl\?y SEORI\Q“CA)E'NCEMENT DATEOF | 12 February 2026

taken by the Authorised Officer of Omkara Assets Reconstruction Pvt Itd (OARPL) are proposed to be sold by e-auction. Further, Omkara Assets Reconstruction Pvt Itd (OARPL) (acting in its capacity as Trustee of Omkara PS 22/2020-21 Trust)
has acquired entire outstanding debts of the below accounts vide Assignment Agreement dated 26.02.2021 from Fullerton India Home Finance Company Limited (Assignor Company) along with underlying security from assignor company.
Accordingly, OARPL has stepped into the shoes of assignor company and empowered to recover the dues and enforce the security. The Authorized Officer of OARPL hereby intends to sell the below mentioned secured property (ies) for recovery
of dues. The property (ies) shall be sold in exercise of rights and powers under the provisions of sections 13 (2) and (4) of SARFAESI Act; on “As is where is”, “As is what is”, “Whatever there is” and “Without recourse Basis” for recovery of
amount shown below in respective column due to OARPL as Secured Creditor from respective Borrower(s) and Co-Borrower(s) shown below. Details of the Borrower(s)/Guarantor(s)/Mortgagor(s), Securities, Owner, Outstanding Dues, Date of
Demand Notice sentunder Section 13(2), Possession Date, Reserve Price, Bid IncrementAmount, Earnest Money Deposit (EMD), Date & Time of Inspection are given as under:

advised to revisi the website 15 (Fifteen)
days before the dafe of clesing of tender to 7
ke any changes | corfgenda Issued for
this tender, The lendederstbiddars muost
have Class-|Il Degital Signature Ceartificate
and must be registered on IREFS Portal
Only  registered tenderer’ bidder can

NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND REGISTRATION
NUMBER OF THE LIQUIDATOR

Name: Vasudevan Gopu

Address: G.V. enclave, 18/30, Ramani Street, K.K. Pudur,
Saibaba Colony (4th right opp. Road to Saibaba Colony
Hotel Annapooma Road), Coimbatore — 641038,

Tamil Nadu, India.

Email: vasudevangopu.ip@gmail.com,

Sr. | Borrower/Co-Borrower | Owner of the Nature of |Outstanding amount | Reserve Price/ | EMD-10% of the | Inspection participale on g-lendenng vasudevanacs@qmai.com
No. / I()3uaranotlo';stl_Datelof property Property as on 13.02.2026 Bid increment | Reserve Price | Date/Time The tenderers should read all Instructions to Telephone No 04%2_4'3 47063
13(2) of SARFAES| Details of the Secured Asset }u,';fnp‘"';':f;:;’;; h;fr[:ﬂt‘i‘u':l];_ Al Ansums Registaton No. IBBY/IPA-002/1P-N00291/2017-18/10849
Pg;télsgsa;?o?‘f Dy. Chief Engineer (GSU)/ 8 | LAST DATE FOR SUBMISSION OF CLAIMS | 14 March 2026
PR-262/C1I25-26 | kel Notice is hereby given that Modern Scientific Private Limited has commenced voluntary liquidation on
LOT|Mr. MR. Rajaram / Mr.MR." | schedule A: Allthat piece and parcel of the land and building in plot no.25 measuring an extent | Residential |  Rs.49,48,126 Rs. | Rs.20,00,000/- | Rs.200000-- | On prior 12 February 2026.
1 m;: Kﬂ'ﬁ?m@@?ﬁ otworks and Rajaram | 0999 Sq. ft in the approved layout known as “Karthik Nagar Extension — 1, (Approved No Flat Forty-Nine Lakhs | (Rupees Twenty | (Rupees Two | appointment The stakeholders Modern Scientific Private Limited are hereby called upon to submit a proof of their
Telésystems DTCP 179/2002) Planning Permission No.45/2013, comprised in Survey Nos.82/2A and Forty-Eight Thousand | Lakhs Only) Lakhs Only) |with Authorlsed clams, on or befqre 14 March 2926 ’[IO the Ilqmdatpr atthe addregs mentioned against item 7.
13(2) Date: 14.02.2020 8212B, situated at New No.169, Madambakkam Village, Kundrathur Panchayat Union, One Hur)dred Twenty- . Ofﬂoer and The fmanmgl creditors shall _submltthelrproof of claims by eIectro.mc means only. All other stakeholders
Phy Poss Date: 30.09.2024 Sriperumbudur Taluk, Kancheepuram District, within the registration district of Chennai South Six Only Bid Increment oblke nos. af may submit the proof of claims in person, by post or by electronic means.
o _ . Rs.10,000/- mentloqed in Submission of false or misleading proofs of claim shall attract penalties.
and Sub - Registration District of Guduvanchery and bounded on the North by : Plot No.24; (Rupees Ten Heading Vasudevan Gopu
South by : Plot No.26; East by : Vacant Land; West by : 23 feet Layout Road Measuring, East to Thousand Only) Date: 13-02-2026 Liquidator of Modern Scientific Private Limited
west On the Northern Side: 63 Feet; East to west On the Southern Side: 64 Feet; North to South Plact;: Coimbatore Registration No: IBBI/IPA-002/IP-N00201/2017-18/10849
on the Eastern side: 35 Feet; North to South on the Western side: 35 Feet, And in all AFA No: AA2/10849/02/300627/204281 valid till 30.06.2027
admeasuring 2222 Sq. Ft or thereabouts situate within the registration district of Chennai
south, sub district of Guduvanchery.
Schedule - B: An 294 Sq. Ft of undivided share of land from and out of schedule A mentioned
property with flat No. S-1, in second floor, plinth area of 712 Sq. ft, inclusive of common area in
schedule Amentioned property.
LOT Mr. M.R. Rajaram / Mrs. Priya | -~ Mr. M.R. | gchedule A: All that piece and parcel of the land and building in plot no.25 measuring an extent | Residential | Rs.50,63,355/ (Rs. | Rs.21,00,000/- | Rs.210000- | On prior
2 'I\}l?etavcgrmlz.néjn?;;nsalgtlems Rajaram | ¢ 9909 Sq. ft in the approved layout known as “Karthik Nagar Extension — 1", (Approval No Flat Fifty Lakhs Sixty Three (Rupees Twenty-| (Rupees Two | appointment
13(2) Date: 4029050 DTCP 179/2002) Planning Permission No.45/2013, comprised in Survey Nos.82/2A and Thousand Three | One Lakhs Only)| Lakhs Ten with Authorised
Phy Poss Date: 09.10.2024 82/2B, situated at New No.169, Madambakkam Village, Kundrathur Panchayat Union, Hundred Fifty Five . Thousand Only) Ofﬂcer and
Sriperumbudur Taluk, Kancheepuram District, within the registration district of Chennai South Only) B;islr;grgg:]?flt mngzlrl:tei :: es d iar:e
and Sub — Registration District of Guduvanchery and bounded on the: North by : Plot No.24; (Ru.pee,zs Ten Heading
South by : Plot No.26; East by : Vacant Land; West by : 23 feet Layout Road Measuring, East to Thousand only)
west On the Northern Side : 63 Feet; East to west On the Southern Side : 64 Feet; North to
South on the Eastern side : 35 Feet; North to South on the Western side : 35 Feet, And in all B s I
admeasuring 2222 Sq.ft or thereabouts situate within the registration district of Chennai south,
sub district of Guduvanchery.
Schedule - B: An 315 Sq.ft of undivided share of land from and out of schedule A mentioned
property with Flat No. S-2, in second floor, plinth area of 761 Sq. ft, inclusive of common area in " paml SV Ve e
schedule Amentioned property Tl Sy uting

Account No.: 344905000929, Name of the Beneficiary: Omkara PS 22/2020-21 Trust, Bank Name: ICICI Bank, Branch: Bandra (E), Mumbai, IFSC Code: ICIC0003449
Date of E-Auction & Time: LOT 1. 11th March 2026 (Wednesday) Between 12.00 Noon to 1.00 P.M.,

LOT 2. 11th March 2026 (Wednesday) Between 1.00 P.M. to 2.00 P.M.
Last date and time for submission of bid letter of participation/KYC Document/Proof of EMD: 09th March 2026 (Monday) on or before 4:00 pm

TERMS & CONDITION OF THE AUCTION: For detailed terms and conditions of the sale please refer to the link provided in Secured Creditor's (OARPL) website i.e. http://omkaraarc.com/auction.php or website of service provider i.e.
https://www.bankeauctions.com

STATUTORY NOTICE FOR SALE UNDER Rule 8(6) r/iw 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
This notice is also a mandatory notice of not less than 15 (Fifteen) days to the Borrower(s) of the above loan account under Rule 8(6) r/w 9(1), of Security Interest (Enforcement) Rule, 2002 and provisions of Securitization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002, informing them about holding of auction/sale through e-auction on the above referred date and time with an advice to redeem the assets if so desired by them, by paying the
outstanding dues as mentioned herein above together with further interest from 14.02.2026 and all costs charges and expenses any time before the closure of the Sale. In case of default in payment, the property (ies) shall at the discretion of the
Authorized Officer/Secured Creditor be sold through any of the modes as prescribed under Rule 8 (5) of Security Interest (Enforcement) Rule, 2002.
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(Karthi Govindasamy)
Mobile No.9344684194

Authorized Officer, ﬁ“amahr.:lr:-: SE.COM
Date: 14.02.2026 Omkara Assets Reconstruction Pvt Ltd.
Place:Chennai o it§iqaasitrig] pEOmkaraRF32/2020-21 Trust) CHENNATI / KOCHI
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